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The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri  Shahnawaz ibian): (a) No, Sir.

(b) Does not arise.

Pashabhai Implement

*1097. Shri Gadilingana Gowdt Will 
the Minister of Food and Agriculture
be pleased to refer to the reply given 
to Starred Question No. 1044 on the loth 
December,1954 and state:

(a) the  names  of implements  sup­
plied by Messrs.  Pashabhai Patel & Co. 
Ltd. Bombay which have been reconditioned; 
and

(b) the expenditure incurrd on their 
reconditioning)

The Minister of Agriculture (Dr. 
P*  S.  Deshmukh): (a).  Mouldboard 
Ploughs, Disc Harrows, Panbreakers, and 
Disc Ploughs.

(b) Rs. 83,706.

Industrial  Disputes  (Appellate 
Tribunal) Act, 1950

•iioi. Shri Mohluddin: Will  the 
Minister of Labour be pleased to sute:

(a) the number of cases pending as 
on the 1st July, 1955 under Sections 22 
and 23 of the Industrial Disputes (Appellate 
Tribunal) Aa;

(b) the period for which the cases have 
been pending;

(c) the number of cases transferred to 
single member Bench for disposal since the 
issue of the Ordinance; and

(d) the>number of cases disposed of 
by the single member Bench ?

The Deputy Minister of Labour 
(Shri Abid AU)i (a) to (d). Information 
is being collected and will be placed on the 
Table of the House in due course.

Meteorological Instruments

*1107. Shri S. C. Samanta i Will the 
Minister of Communications be pleased 
to state:

(a)  whether any of the deMrtmental 
officers sent abroad under the Point Four 
Programme and the Commonwealth Twh- 
ric 1 Co-operation  Scheme, has received 
advanced training in the manufacture of 
necessary meteorological and seismological 
instruments; and

*  (b) if so, their number and whether
they are working in the workshops ?

The Deputy Minister of Communica­
tions (Shri Ra| Bahadur): (a) and (b). 
The Professional Assistant in charge of 
the workshop at New Delhi was sent to the 
United States of Amcrica under the Point 
Four Programme for training in repair and 
maintenance of met orological instruments. 
He had, however, no training in the manufac­
ture of instruments.  On return from the 
U.S.A., he has rejoined his old post in the 
workshop at New Delhi.

IVIahendra Ghat Station

*1109. Pandit D. N. Tiwary:
the Minister of Railways be plei 
state whether it  '
peat  congestion 
Railway  Sution 
Railway due to 
and

WiU
 ̂ pleased to 

is a fact that there is 
at  Mahendra  Ghat 
on the  North-Eastern 
shortage of  space ;

(b)  if so, the action proposed to be 
taken in the matter ?

The  Parliamentary  Secretary 
to the  Minister of Railwajrs  and 
Transport (Shri
Yes, Sir.

Shahnawaz Khan):

(b)  There has been considerable relief 
since Paddle Steamer Shalimer has been 
anchored at this Ghat as a floating station 
from  20-6-55.  Steps  are,  however 
being taken to acquire more land to ease 
the situation further.

Insurance of Air Passengers

*1110.  Shri Heda: Will the Minister 
of Communications b -  pleased to 
refer to the reply given to Starred Ques­
tion No.  768 on the  loth September,
1954  and  state:

(a) whether  any decision  has sinw 
been taken to include Air insurance in 
the passenger fare;

(b) if so, what would be the quan­
tum of insurance; and ,

(c)  if the reply to part (a) above 
be in the nagative, the reasons for the 
delay?

The Deputy Minister of Communi­
cations (Shri Ra| Bahadur):  (a) to

*-Tamination'"  by  Government.  The 
•Item tive of extending the provisions 
of the Indian Carriage by Air Act, 1954, 
to  internal air Carriage  is also under 
consideration.




